
Fresh Matter List
S.No Matter No Cause Title DFR No &

Date
Defect Cured
on

Caveat (if any) Date of Listing

1 APL No. 339/2019
& IA 1775/2019 &
IA 1776/2019 & IA
1774/2019          
(IA 1775/2019 - For
Urgent Listing & IA
1776/2019 - For
Exemption from
filing legible Copy &
IA 1774/2019 - For
interim relief)

PTC India Limited
VS Central
Electricity
Regulatory
Commission & Ors.

2307/2019
Dated 
23/09/2019

27/09/2019 01/10/2019 
Court - 1


